Szo7 Written Anmwers
The Minisier of Foed and Agricul-

ture (Bhri A. P. Jain): A statement is

lald on the Table of the Lok Sabha.

Statement

The State Government of Bihar have
reported to say that they are taking
action to implement the recommenda-
tions of the Committee as far as possi-
ble. The matter is also reported to
be under consideration of the M=adras®
Government. Action being taken by
the Governments of Madhya Pradesh,
Kerala, Orissa, Mysore, U.P., Manipur
and Tripura has already been reported
in reply to the earlier question.
Replies from other States are still
awaited.

2. As regards the recommendations
of the Committee involving Central
legislation, the draft Bill prepared by
the Committee has been further revised
in consultation with the Minisiry of
Law. It will shortly be placed before
the Cabinet in pursuance of the diree-
tive given by them.

Road Transport

*601. Shri Ram Krishan: Will the
Minister of Transport and Communi-
cations be pleased to refer to the reply
given to Starred Question No. 1100 on
the 10th September, 1058 and state:

(a) whether Government have since
evolved a National Policy for Trans-
port in order to develop the road
transport; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Transport and Commanications
(8hri Raj Bahadar): (2) and (b). No.
The question of evolving & National
Policy in regard to the development
aof different means of transport, includ-
ing road transport, is still under the
consideration of the Government of
India.
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Pollution of Ses by 0Oil
*603. Shri Raghmnath Singh: Wil
the Minister of Transport and Com-
munications be pleased to refer to the
reply given to Unstarred Question

No. 1237 on the 6th December, 1857
and state: !

(a) whether India has ratified the
International Convention for the Pre~
vention of Pollution of Sea by Oil,
1954; and

(b) if not, the reasons therefor?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No.

(b} The matter is still under com-
sideration in consultation with the
intereats concerned.





